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HIGH COURT OF DELHI: NEW DELHI

Ne. ¥8 /DHC/Gaz/G-3/VLE. 2(a)y/2011
Dated, the 22™ December, 2011.

ORDER

Hon'ble the Acting Chief Justice and Judges of this Court have been pleased to make the
following postings/iransfers in the Delhi Judicial Service with effect from 2.1,2012:-

81 | Nawte of Officer | o Erom To Civil/ | Remarks :
, No {Mhr./ Ms.} | . Police |
i | Present | Ne | Civil | Place of i!)iﬂtrict o |
i | Posting ’ | Police | Posting which |
- o N District | fiacated | -
| 1 | Sanjay Sharma AT_JSCC-cum~ | West THC ACMM-1. [South-East] Vice Mr, Naveen |
l ASCI-cum- | South-Bast, Arora |
l| I Guardian ; Saker t
i Judge = § ==
2 Samjay Jindal [ ACMM 1 |South. | Dwarka JSCCocum- North- | Vice Ms. Smita Garg ;
1 l ! West ASCl-cum- West
l | ' Guardian
| i Judge, North-
| | | West, Rohini |
3 | Sanjay Bansal | ACMM 3 WNorn | THE ACMM-1, South- | Vice Mr. Sanjay
I i | i South-West, West | Jindal f
] | | Dwarka
[ l Vinay Singhal | Reliever Civil | Central | THC MM (NI Acty | South- | Vice Mr. Sushil 4
| Judge/MM 1 3, South-West, | West | Kumar |
Dwarka 1
’_ f‘_,,_ e 4 ] L varika o . I
5 | Naveen Arora | ACMM |1 South- Saket JSCC-cum- South- Viee Mr Jitendra —J
| | i . East ASCl-cum- West Mishra i
! | Guardian ! ‘
1 | l ) | Judge, South- {
| e i | i West, Dwarka E J
6 | Rakesh Pandit ACMM { 2 |South | Saket | Full time | - Vice Mr. Sameer ’
’ ’ | | Sceretary, | Bajpai !
| DLSA. ]
S ) b 1 | Central, THC l o '
| Alay Gupta ACMM {Central | THC Full time | - Vice Mr. Pooran |
{Special Acts) Secretary, | Chand !
i DLSA, East, |
' e M e KED | ! :
8 | Lokesh ACMM I 2 [North- | KKD ISCC-cum- West | Vice Mr. Sanjay ]
Kr.Sharma { | ‘ East | ASCJ-cum- | Sharma !
! \ | ! { Guardian |
| ;‘ | i J‘_ | Judge. West. i
A , [ ___THC | _ J
g;ﬁ/ﬂ/ 9 rgac;r:kh Nath Full time | [Peputa | KKD T~ ACMM | Cenmal Vice Mr. Ajay Gupra
‘W\‘"\‘\ ey Secretary, tion {Special Acts), | l
DLSA, Nerth- , Central, THC |
= East, KKD | A ‘
J ( " 10| Rajesh Kumar ACMM ‘7 2 [South- | Dwarka Fullume | - T Vice Mr. Shailender
pe Goel ! i west | Secretary, | | Malik
! | DLSA, North,
B THC
Central I THC ; MM, Outar, Qurer Vice Mr. Vishal

_ ————— e e
11| Sunil Chaudhary | AGMM 1
|

S

Rohini Singh

. |

12} Sunena Sharma MM {Mahila East KKD | MM-8, West, West Vice Ms. Vandana
: N Court) f THC | Jain

| 13 | Anil Kumar

' ACI-cum-ARC North- KKD MM-5, Central,| Central | Vice Ms. Tyagia ﬂ-l
batee i : THC Singh '
! Y:;ulimsh‘ ;-‘ulfet;me THC ACMM-T, J Ceantral J Viee Mr. Sunil “I
v : ecretiry, Central, THC , Chaud] !
DLSA, West, | E e {
| . | _THC L | i
15 | Jitendra Mishea | ISCCeum-— | South- | Dwarka | JSCCoeum- ew Deihi] Vice Mr, Praveen !

| ASCl-cum- | | West 4 ASCl-cum- Singh
| Guardian J ! ! Guardian |
- I Judge i P i Judge, New —

a6
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INel (Mn/Ms) | | | Police | |
| " Prasent T [Ne TGV TPiace of | Districs |
! Positing [ | Police | Posting ' which
1 . | District | allocated ]
[ i Delhi, Patiala |
| House |
16 | Shailender Malik < Full time I (Deputa THC ACMM-2, orth-East] Viece Mr. Lokesh
| Segretary, 1 Ton North-Easr, Kurnar Sharma
| DLSA, Noith, Karkardooma
| THC
17 | Ms. Smita Garg JISCC-cum- North- | Rohini ACMM-2, North Vice Mr. Sanjay
AS8CJ-cum- West North, Tis Bansal
Guardian Hazari
Judge { .
78 Praveen Singh JSCC<um- | New PHC ACI-cum- MNorth- Vice Mr. Mukesh
| ASCl-cum-~ Delhi - ARC, North- West Kumar
Guardian Wast, Rohint. |
Judge . '
19 | Sameer Bajpai Full time Depura THC ACMM-2, South- | Vice Mr. Rajosh
Secretary, tion ! South-West, West | Kumar Goet
. Central, THC | Dwarka
20 | Vreindas Kumari ARC ] East KKD Full time - Vica Mr. Kuldeep
Seeretary, Narayan .
DLSA, South,
F SN (W | Saket i |
21 | Pulastya MM | 7 [Neorth- | KKD ARC-1, East, East Vice Ms. Vrinda }
! Pramachala East KKD Kumari B
22 | Praghant Kumar ({CCl-cum-ARC North- | Rohini CCI-cum- North Vice Mr. Rakesh
| i West | ARC, North, Kumar- | ‘
' | THC -
23 | Devender Kumnar [CCl-cum-ARC 1 North- KKD CCJl-cum- West Vice Mr. Rakesh j
! East ARC, West, | Kumar-II
- THC |
| 24 | Mukesh Kumar |ACI-cum-ARC Nerth- | Rohini | ACMM-2, South Vice Mr. Rakesh i
West South, Saket | Pandit |
25 | Kuldeep Full time Deputa | Saket | GGl cum- lorth-East] Vice Mr. Devender ‘
Narayan Secretary, tion ARC, North- Kumar
DLSA, South, East, KKD i
Saket
26 | Vyay Shanker Relisver Civil West THC ACT-cum-ARC, North-East; Vice Mi. Anil Kumar |
| Judge/MM North-East, J
L Karkardooma
27 | Rakesh Kumar-l [CClcum-ARC ! Worth THC ARC-2, East, East Vice Mr. Ravindar I
i i Karkardooma Singh-I !
{ 28 | Rakesh Kumar-1l [CCl-cum-ARC TMWest THC CCl-cum- North- | Vice Mt. Prashant i
ARC, North- West Kumar |
Wesy, Rohini ]
2% | Ram Lal Meena Reliever Civil New PHC MMa=3, Narth- North-East] Vice Mr. Sonu i
f; | Judge/MM Dalhi East, KKD Apnihowi
[ 30| Sanieev Kumar Reliever Civil South Saket MM-1, East, East Vice Mr. Vivak |
| oL Judge/Mm | _KKD Kumar Gulia B
31 | Ravinder Singh-1 ARC 2 | East KKD |~ "ACI East, East Vice Mr_ Sanjay !
Karkardooma | Khanagwal |
32| Sanjay l ACS . East | KKD Full time | - | Vice Mr. Gorakh
Khanagwal | Secretary, | Nath Pandey
i DLSA, North-
o ! ! East, KKD
33 | Pooran Chand Pull time | Deputa | KKD Full time - Vice Mr, Manish
Secretary, tion 1‘ Secielany, Yaduvanshi
DILSA, East DLSA, Wass,
S | THC
| 34| Vivek Kr.Gulia MM 1 East KKD MM-2, Scuth- | South- | Vice Mr. Naresh
| West, Dwarka =~ West Kumar Laka
335 | Sonu Agnihotri MM 3 |North- | KKD MM-3, Sauth- | Soeuth- | Vice Mr. Vishal
B East Waest, Dwarka West Gogne
36 | Satish Kr. Arora MM 3 East KKD MM-3, Central Vice Mr. Deepak
. Central, THC [Dabas
37 | Sumit Dass MM i |South- | Dwarka MM-2, West, West Vice Mr. Murari
) West THC | Prasad Singh
38 | Munish Markan MM | ® |South- | Saket | MM-2, Central,| Central = Vice Mr. Sidharth
8 | East | THC | Mathur
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38| Nuresh Kr Laka [ MpA 2 {Seuth- | Dwarka [ MM-4, West Vice Mr.
L | West o THC Dharmender Rana
40 | Sidharth Mathur | MM 2 |Central THC MM-7, Qurer, Quter In a new court
! - Rohini [To be assigned by the |
’ Sesezions Judge work of
[ PS Robini (South) on
I withdrawa! from  the
| court of MM-5, Outer.
J Raohini, hitherto
| | ! presided over by Mro |
1 | Ajay Singh Shekhawat L
and now to be presided
over by Mr, Sushil Anuj
o £ [~ ¢ - Tyagi]
41} Vishai Gogne « MM 3  |South- | Dwarka MMm-3, East, Vice Mr. Satish
N West Karkardooma Kumar Arora
42 | Murari Prasad MM 2 | West | THC MM-8. North- {North-Eastj In a new court |
Singh { East, [Te be assigned by the
’ Karkardooma Sassions Judge work of
| PS Karawal Nager on
| withdrawal from the
] Court of MM-3, North-
| East.  KKD, hitherto
presided over by Mr
| ‘ ! Sanu Agnihoiri and now
| ' 10 be presided over by
f nr. Ram Laj Meena,
' l ‘ | and work of P3 New
H | : Usmanpur an
{ i | withdrawa) from  Mr.
| Jitendra  Singh, MM- |
A o 4.Nerth-East, KKDY
43 | Vishal Singh { MM 4 Outer Rohini MM.2, Narth- North- Vice Mr. Dhseraj
- | West, Rohim Mor
44 | Tarun Yogesh | MM 3 | WNorth THC MM-1, South- | South- | Vice Mr. Sumit Dass
] | B i West, Dwarka _ 4
45 | Neeraj Gaur *© | MM 4 |North- | Rohini MM-3, North, Vice Mr, Tarun ‘
o B West THC Yogesh |
| 46 | Sharad Gupia Spl. Rly. Central [Old Delhi | MM-&, South- South- | Vice Mr. Sushant {
Magistrate Rly.Stn. | West, Dwarka Changora. |
47| Suwl Beniwal MM 1 |South- [ Saket | MM (NI Ach)- Vice Mr. Anuj r
- East 3, South, Saket Aggarwal ‘
48 | Vandana jain MM | 8 | West THC MM (Mshila Vice Ms. Sunena 1
f Court), East, Sharma |
R . ! i KKD
49 | Dagpak Dabas | M»M 4 Central | THC MM-5, North- North- | In a new court i
I ! West, Rohini {To be assignedby the |
i Sessions Judge work of
| f FS Adarsh Nagar on |
! \ withdrawal from MM- |
! | 4, NorthWest, Rohini |
’ | hitherta presided over |
| r I by Mr. Neera Gaur and |
i ! now 10 be presided over '
L " ! o - by Mr Dheersj Maor]
! 5¢ | Dtharmender I MM 4 Wesr THC | MM-7, North- [Nerth-East] Vice Mr. Pulastya I
: { Rana i - afis | Enst, KKD Pramachala.
| 51 | Naveen Gupta l MM 8 | Fast KKD | MM-1, Central | Vice Mr. Ajay Garg
| | Central, Tis i
ﬁ—___.___.,,__,_h,l_ L [ Hazari '
52| Ajey Garg p MM . lCentrn! I THC MM-3, South, Vice Mr. Naveen 1
: : | | ! Saket Kumar Kashysp |
53 | Ajay Singh i MM { 5 [Outer [ Rohini | MM (NI Act), | Sonth- | Vice Mr Sushil Anyj |
Shekhawar 1 | | ' South-West, Tyagi !
CrER 5 | | Dwarka |
aveen Kr, i MM ] ’ South [ Saket MM-=8, East. Vice Mr. Naveen 1
Kas,hg-mp g - 1 | Karkardooma Gupta |
35 | Tyagita Singh ‘1 MM [ 5 |Central [ THC MM-3, South- So Viee Mr. Munish ’
e T S R ———[ East, Saket Markan
56 | Namrita ) |On'return from || MM @, South. | Bouth In a new Court -‘—}
Aggarwal { leave 1 Saker, [To be sssigned by the |
S N | .. N | Sessions Tudge work of |
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St | Name of Officer | From f To Civil/ | Remarks
‘ No (Mr. / Ms.) | o I | Police
| Presenat No | Civill | Place of | District to
! Pusting Police | Posting ! which
i District | allocated
T 3 = Police  Sration Vasant
1 ‘ Vihar on  withdrawa!
4 | from the court of MM-
1 i H 3, South, Saket, hitherto
i ! { presided over by Mr.
| | | | Navesn Kumar
I | | Kushyap and now to be
| ! | presided over by Mr.
i Ajay Garg] |
57 | Anuj Aggarwal MM (NI Act) | 5 | South | Saket | MM-1, South- |South-East] Vice Mr. Sunil
' East, Saket ¢ Beniwal
58 Sushil Any) MM (NI Act) | 14 |South- | Dwarka | MM-5, Outer, | Outer | Vice Mr Ajay Singh
Tyagi West Rohini | Shekhawat,
59 | Sushant MM 6 |South- | Dwarka Civil Judge-6, West In a new Court.
Changotra West West, THC [To be assigned cases
by the concerncd
Distriet Judge on
withdrawal from other
| such courts at the same
f | location ensuring aqual
I i Al diswributicn]
60 | Dheeraj Mor | MM | 2 | North- | Rohini MM-4, North- | North- | Vice Mr. Nearaj Gaur
West West, Rohini West
61 | Sushil Kuinar MM (NI Act) 3 |South- | Dwarka | Special Railway | Central | Vice Mr. Sharad
‘ West | Magistrate, Old | Gupta
i | _ | | Delhi Rly Stm. I
Notes:

NI

The Judicial Officers shall be under the control of the District Judge of the District to which
they have been allocated.

The Judicial Officers under transfer shall pronounce the judgments/orders in the cases in
which they had reserved judgments/orders before relinquishing the charge of the court in
terrns of the postings/transfers order, and in case any matrer for pronouncement of
Judgment/order has been fixed beyond the effective date of postings/transfers order, then the
said matter shall be preponed and the judgment/order shall be pronounced before
relinquishing the charge of the comt in terms of the postings/transfers order.

The Sessions Judge/concerned District Judge will ensure that the proper track is kept about
movement of cascs from transferor court(s) to transferee court(s) duec to above
postings/transfers and no inconvenience is caused to the lawvers and litipants in ansfer of
cases, which shall be duly notified well in advance on the website of district courts as also
ontside the rransferor court(s)

The Court of MM (NI Act)-4. South-West, Dwarka hitherto presided over by Mr. Tarun
Chandiok stands abolished. The Sessions Judge shall distribute the cases pending in the
said court amongst other MMs (N1 Act) at the same location ensuring equal distribution.
The court of MM (NI Act)-14, South-West, Dwarka hitherto presided over by Mr. Sushil
Anuj Tyagi and now to be presided over by Mr. Ajay Singh Shekhsawar stands re-designated
as MM (N1 Act)-4, South-West, Dwarka.

BY ORDER OF THE COURT

[ dz =
( V.P. VAISH)
REGISTRAR GENERAL

1 SITE G S
EndstNo S T8 8 ¥ I H0/Gar/Ga/VLE2(a)2011  Dated, the 22" December, 2011,

Copy forwarded for informarion and necessary action to :-

8

The District & Sessions Judge, Tis Hazar Courts, Delhi.



